RAJASTHAN HIGH COURT

No. 15/P1/2020 Date- 19.04.2020

CIRCULAR

In view of the Guidelines issued by Ministry of Home Affairs,

Government of India vide Order No. 40-3/2020-DM-I(A) dated 15.04.2020
and State Government Order No. F.33(2)Home/Gr.9/2019 dated 15.04.2020,

for effective control and containment over spread of corona virus, following

further directions are issued which shall remain in force w.e.f. 20.04.2020 till
03.05.2020 and/or till further orders:-

1.

All the Subordinate Courts/Special Courts/Tribunals shall remain
open for extremely urgent judicial work on all working days and

observe the regular working hours.

Extremely urgent judicial work shall be discharged from 02.00 pm to
04.00 pm and the remaining time shall be for administrative work.

Only bare essential staff of each court shall be called on rotational
basis to manage the above extremely urgent judicial work and
administrative work. Remaining staff would not be required to attend
the office but shall not leave headquarter and remain available at

home during office timings.

Subject to above modifications, all the directions issued vide this
office Circular No. 14/P1/2020 dated 14.04.2020 shall continue to
apply.

Compliance of above stated guidelines issued by the Government of
India and the State Government shall be ensured by all concerned.

By Order
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No. Gen/XV/42/2020/2674 Date — 19.04.2020
Copy forwarded to the following for information and necessary action:-

1.

The Registrar Cum Principal Secretary to Hon’ble the Chief Justice,
Rajasthan High Court.

PS to all Hon’ble Judges, Rajasthan High Court.

All the District & Sessions Judges with the request to circulate the
same amongst all the Presiding Officers of their judgeship.

Presiding Officers of all the Special Courts and Tribunals.

All the Bar Associations through the concerned District & Sessions
Judges.

Registrar Classification, Rajasthan High Court, Jodhpur to upload the
same on the official website of this office.
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